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The Minister of Home Affairs and
States (Dr. Katju): (a) A representa-
tion was received from some Tribal
organisations in Manipur which con-
tained inter alia a suggestion for an
-amendment, not repeal, of the Mani-
pur Hill Peoples Regulation 1947,

(b) The matter is under considera-
tion of Government.

Towx Funp CoMMITTEE (IMPHAL)

*657. Shri Rishang Keishing: (a)
Will the Minister of States be pleased
to state whether it is a fact that the
Town Fund Committee of Imphal is
composed of only a few nominated per-
sons of the Government of Manipur?

(v) How many hill members are
there in the Committee?

_ {¢) Is there any likelihood of extend-
ing the Town Fund area in the um-
mediate fulure?

(d) Is there any proposal to dem«
cratise the Town Fund Committee of
Imphal and if so, when will it be done?

The Minister of Home Affairs and
States (Dr. Katju): (a) The Town
Fund Committee of Imphal is compos-
ed of three officials; and four non offi-
cials wviz, one representative each of
the State Congress Party, the Praja
Santi Party and the Manipur National
Chamber of Commerce and one re-
presentative of the non-Manipuri
Traders.

(b) None.

(c) The guestion is under considera-
tion but there is some local opposition
to this as this would mean extension
of taxation to the new area.

(d) The Assam Municipal Act, 1923,
has been extended to Manipur. Rules
framed under the Act for the cohduct:
of elections and the apreparation of
electoral rolls are under puBllration.
The preparation of the electoral rolls
and the conduct of el will be
taken up in due course r these
preliminaries are over.

GRANT TOo ALL INDIA HaRuaN SEVAK

*658, Shri Kakkan:
Minister of Home
tIgdisatathea v\:heﬂ:eri the G ent of

: sanctio; 8
grant to thé All I&g Hagﬁgg Sesvualﬂ
Sangh fer the Harijan welfare work?

(b) It so, what is the ameunt?

The Deputy Minister of Home Affairs
(Shri Bl'g‘ll): (a) No.

(b) Does not arise.

:  (a) Wil the
be pleased
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SUBSTITUTE FOR WHEAT

*§59, Shri B. N. Roy: Will the Minis-
ter of Natural Resources and Scientifie
Research be pleased to state:

(a) whether any research has been
made for finding out any substitute for
wheat; and

(b) if so. its result?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) No, Sir.

(b) Does not arise.
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Deputy Minister of Home Aﬂ‘urs
(éllrrf Datar): (a) and (b). The Gov-
ernment of Madhya Bharat asked for
a grant of Rs. 846 lakhs during the
current financial year for various
sehemeg for amelioration of ibe condi-
tions of Scheduled Tribes and develop-
ment of Scheduled Areas under Article
275 of the Constitution. A sum of Rs.
4:38 lakhs has been sanctioned. The
State Government have suhmitt‘ed
further Schemes costing Rs. 6-88
lakhs which are under cansideration. .

- i 1951-5?, a sum of Rs. 4
Jakhe  Was given to the, State Govern-
ment. '
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